
From

To,

THE GAU ATI H IGH COURT AT GUWAH
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No'HC.VII-2Uzoosl l1qt I I A

Smti layashree Bora,

It. Registrar (Vigilance),

Gauhatl High Court,

Guwahati.

Smti. Moushumi De,

Diskict & Sessions Judge,

Bongaigaon.

Dated Guwahati, he 7t/.rooe,, zozc

Sub:-

Ref:-

Madam,

with reference to the above, I am directed to inform you that your prayer for

casualleaveon22,LO,2O24,alongwithstationleavepermissionfromtheeveningof
2l.j;o.2o24tillthemorningol22,|o.2o24,hasbeengranted.Thenextseniormost
ludicial Officer available at the station would remain in charge of your Court and Olfice during

your absence.

Yours faithfullY,

stl -

Casual Leave.

Letter No. DIB.I- 1 t I 2024 | 6246, dtd. 2 1. 10. 2024'

Memo No.HC.VII -2L12oosll0 k r ( tA,dated
Copy to-

The Project Manager, Gauhati High Court
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